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'Railway) and (V) Balod and Kusu-
mkasa stations (South Eastern-RuH-
way). 

Construction of Karur-Dindipl ira .. 

-74. SHRI K. T. KOSALRArv1: Will 
·the Minister of RAIL WAYS be pl~ased 
·to state: 

(a) whether the State Government 
-of Tamil Nadu has acquired and hanu-
Ed over the required land to the Sou~.h­

em RaIlway for the constrllction of 
Xraur -Dindigul- Tuticorin- Tiruneveli 
broad gauge track; 

(b) if not, the reasons .for the de-
I lay ; and 

(c) by what time the proje\!t is 
l ikely to be completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
C. K. JAFFER SHARIEF): (a) NO, 

: ir. 

(b) Land acquisition proceedings are 
in progress. 

(c) No target date can be fixer! for 
t he entire project in view of the severe 
constraint of funds. 

eniOg of Universitie / Colle e after 
-obtaining U.G.C.'s permi ion in tates 

Union Territode 

75. KUMARI PUSHPA DEVI 
SINGH: 

SHRI GHUFRAN AZAM: 

Will the Minist r of EDUCATION 
ND CULTURE' be pleased to state: 

(a) wh ther the Ministry has ad-
vised all the states and Union T't rri-
tories not to open universities clOd 
colleges without consulting the 'Uni-
v rsity Grants Commission; 

(b) if so, whether any representa-
tions are pending with Univ~rsity 
Grants Commission for opening more 
Univer ities and colleges in the o.>tates; 
and 

(C) if so, det ils thereo:fi and steps 
<contemplat d by Government in this 
r egard? 

THE DEPUTY MI ISTER IN THE 
MINfSTRIES OF EDUCATION AND 
CULTURE AND SOCIAL ·WELFARE 
(SHRI P. K. HUNGON): (a) The 
C-entral Government haVe suggesied to 
all State 'Governments and Uni'On Ter-
ritorits that there should be adequate 
consultations (with the UDlversity 
Grants Commi~sion and/or the C~lltl'al 
Government before proposals fOt" the 
establishment of new Universities are 
finalised. No such suggestions wer 
made in respect of opening of Col .. 
leges. 

(b) and (c). A proposal for establish-
ment of a new University in Gujara 
received from the state Government 
is under examination in the Comlnis-
sion. A proposal of the Government 
of Maharashtra to establish a Techno-
logical University Wa3 recently ac-
cepted in principle. The Commission 
was net in favour of accepting a pro-
posal made by the Government of 
Andhra Pradesh in July, 1982 to es-
tablish a Women's University in that 
State. 

Supply Of nUClear fuel by "rance 
76. SaRI M. V. CHANDRA-

SHEKHARA MURTHY: 
SHRI B. V. DESAI: 

Will the Minister of EXTERNAL 
AFF AIRS be pleased to state: 

(a) whether final agreement betwe(;n 
India and FranCe has been reached in 
regard to supt>ly of fuel to Tarapur 
Power Plant; 

(b) if so, whether France has ngreed 
to supply the enriched uranium within 
the frame-work of the 1963 Indo-U.S. 
Agreement; , 

(c,) if so, details of the final agree-
ment r ached; and 

(d) what is USA's reaction to tbi 
agreement? 

THE MINISTER OF EXTERNAr; 
AFFAIRS (SHRI P. V. NARASIMH4.. 
RAO): (a) t.t) (c). On 26 Novem.1:er 
1982 India and France reached an 
agr ement in which France agreed to-
supply enriched uranium for the T;.tr1l--
pur tomic Power Station in lieu of tbi! 




